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Present ¢ Hon'ble Nr;Justice R.N:Ray, Vice-Chairmgn

Hon'ble Mr,8.P.Singh, .Administrative Member

D. RAJAGOPAL
3.8, VERMA

vs |
UNION OF INDIA & ORS.

For the applicants 3 Ms.,UeSanyal, counsel

For the raspondents: Mr . K.K.Moitra, counsel
Mir.A«K,Baner jes, eounsel

Heard on ¢ 24,11.2000 Order on $ 24%511.2000
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R.N.ng_. \C

Hea:d both the counsels Thase MAs gre For dispensement of
personal appeardnce, of Mr.D.Rajgopal and Mr,B.8.Verma, Thay are présent
in the Court todévo fMA {s alloyed, Their pérsonal appear ances are
dispanéad with, They uill have to attend the Court only if they are so
directed. The MAstherefore stand disposed of,
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